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(a) and (b) No, Sir, the offer for sale of shares by promoters through the
Stock Exchange Mechanism in the case of disinvestment of Oil and Natural Gas
Corporation of India was successful. Against a Floor Price of Rs. 290/- per share,
Government could realize an average price of Rs. 303.67 per share. A total of 3,982
bids were received for 54 crore shares, however, the number of valid bids came to
only 2,763 for 42.04 crore shares against offer of 42.77 crore shares.

(¢) Does not arise in view of (a) and (b) above.

Production of bio-diesel in the country

1516. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of
PETROLEUM AND NATURAIL GAS be pleased to state:

() the details of programmes set for bio-diesel production in the country
showing the reasons for delay in full commissioning of production;

(b) the details of collection and processing points and the methodology
adopted to associate people to adopt it as a source of income, State-wise;

(¢) the time by which the actual commission 1s likely to be effected showing
the organisational network finalized;

(d) whether the Brazil model of producing petroleum from sugarcane is
being implemented in India; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI RPN. SINGH): (a) to {c¢) The responsibility for handling work

relating to Bio-fuels is as under:

S1No. Ministry/ Deptt. Responsibility
(1)  Ministry of New and Renewable  Policy formulation and coordination
Energy in respect of all policy issues relating to
bio-fuels
(i) Department of Agriculture and Issues relating to production of plant
Cooperation material, development of nurseries and
plantations.
i) Department of Agricultural Research in plant genetics concerning
Research and Education bio-fuels.

(iv) Ministry of Petroleum and Natural Marketing, distribution and retailing of
Gas bio-fuels and its blended products.

(v) Department of Consumer Affairs Standards

{(vi) Ministry of Rural Developments Overall coordination of bio-fuel plant

production.
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S1No. Ministry/ Deptt. Responsibility

(viy Department of Biotechnology Mission mode programme on bio-diesel

and bio-ethanol and Lab studies.

(vii) Department of Science and Genetic improvement of Jatropha carcus
Technology/Department of for drought tolerance and yields.
Scientific and Industrial Research

{vii) Department of Chemicals and Molasses, Alcohol - industrial and
Petro-chemicals potable from the molasses route.

(ix) Environment and Forest Bio-fuel plantations in forest lands.

Department of Land Resources have informed that the proposal for
establishment of a National Mission of Bio-Diesel in Department of Land Resources,
Ministry of Rural Development was referred by the Cabinet Committee on Economic
Affairs (CCEA) to the Group of Ministers (GoM) for consideration. GoM on
2422009 granted conditional approval for the establishment of this National
Mission. Their recommendations were submitted to the Cabinet by Ministry of New
and Renewable Energy (MNRHE), which gave “in principle” approval to the
programme for taking up of 3 lakh hectare area for plantations of bio-diesel
producing, non-edible oilseeds (Jatropha and Pongamia) on degraded forest land
and waste land subject to receipt of positive feedback of the assessment of the
plantation work already carried out in the Country.

An assessment Study report has been received by the Department of Land
Resources and further action will be taken by them on the feedback recommended
by The Energy and Resources Institute (TERI) as well as the decision of the
Cabinet.

Ministry of New and Renewable Energy sponsored a project to assess the
status of Jatropha plantation undertaken in nine states - Uttarakhand, Rajasthan,
Odisha, Chhattisgarh, Andhra Pradesh, Tamil Nadu, Karnataka, Uttar Pradesh and
Madhya Pradesh. A total area of about 9.28 lakh hectares of wasteland had been
cultivated with Jatropha up to July, 2009. However, due to high mortality and not
following scientific method of cultivation and maintenance practices, the resultant
seed yields were very low.

Department of Biotechnology has initiated intensive R and D in this field and
future plantation activities in this area will largely depend upon outcome of this
R and D activity.

To supplement Government of India’s imitiatives for blending bio-diesel with
diesel, the O1l Marketing Companies (OMCs) have carried out Jatropha plantation in
the States of Uttar Pradesh, Madhya Pradesh and Chhattisgarh since 2009. These

have not yet reached harvesting stage.
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Ministry of Petroleum and Natural Gas has announced a Bio-diesel Purchase
Policy effective from 1.1.2006 under which OMCs will purchase bio-diesel for
blending with High Speed Diesel at identified 20 Purchase Centres across the
country, the list is given in Statement (See below).

(d) and (e) Some countries such as Brazil, which have had abundant
production of Ethanol from sugarcane etc., are leaders in the use of Ethanol and
Ethanol-blended Gasoline in motor engines.

In India, Ethanol Blended Petrol (EBP) Programme was launched in the entire
country except north-eastern states, Jammu and Kashmir, Andaman and Nicobar
Islands and Lakshdweep in 1.11.2006. Presently the programme is running in 13
States.

Statement

The list of purchase centres of OMUCs for purchasing Bio-diesel

Sl.No. State Purchase Centre O1l Company
1. Andhra Pradesh Ghatkesar (also for Jharkhand HPCL
and Orissa States)
2. Chhattisgarh Mandirhasaud HPCL
3 Delhi Bijwasan IOCL
4 Gujarat Kandla BRCL
5 Haryana Rewari IOCL
6. Kamataka Devanagunthi (Bangalore) IOCL
e —do - Mangalore IOCL
8. Madhya Pradesh Mangliagaon - Indore IOCL
9 Maharashtra Manmad BPFCL
100 —do - Borkhedi - Nagpur BRCL
1. —do - Loni HPCL
12 —do - Vashi HPCL
13, Punjab Bhatinda IOCL
14 Rajasthan Sanganer - Jaipur BPCL
15 —do - Salawas HPCL
16 Tamil Nadu Korukkupet - Chennai IOCL
17 —do - Narimanam IOCL
18, — do — Karur BPCL
19 Uttar Pradesh Panki (also for Uttaranchal IOCL
State)
200 —do - Amousi - Lucknow IBP




